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That, the Hon'ble National Green Tribunal Western Zone Bench, pune

(hereinafter referred to as "Hon'ble Tribunal (WZ)"), vide order dated

1010O12026 in Suo Moto matter in Original Application (hereinafter referred to

as 'OA') No. 214 of 2024 (WZ) Earlier OA. No. 1231 of 2024 (pB) in re,

News item titled "Dead fish found floating in Mula River raises alarm"

appearing in the Hindustan Times daled 2310912024 Vs. Pune Municipal

Corporation Through lts Commissioner & Ors., directed the Respondent No.

3 i.e. Central Pollution Control Board (hereinafter referred to as 'CPCB') to

submit the current status of the action plan of the Polluted River Stretch

(PRS) of the Mula River Copy of Hon'ble NGT order, dated 10/06/2026 is

enclosed as Annexure-R3J. Relevant excerpt of the Hon'ble NGT order,

daled 1010612026 are reproduced as follows.

" ...3. We would like to know from Respondent No.2- MPCB as well as

Respondent No.3- CPCB the current status of the Action Plan, for

which we grant them four weeks' time, as prayed.

4. Put up this matter for further consideration on 10.07.2026'

SHORT SUBMISSION BEFORE THE HON'BLE NGT IN COMPLIANCE TO THE
ORDER DATEO 10/06/2026 IN SUO MOTO MATTER IN ORIGINAL APPLICATION
NO. 214 OF 2024 (WZ) lN RE: NEWS ITEM TTTLED ,,DEAD F|SH FOUND
FLOATING IN MULA RIVER RAISES ALARM" APPEARING IN THE HINDUSTAN
TIMES DATED 23109/2024 VS. PUNE MUNICIPAL CORPORATION THROUGH
ITS COMMISSIONER & ORS.

2. That, in compliance with the directions of Hon'ble NGT vide order dated

1010612026, this Answering Respondent humbly submits that River

Rejuvenation Committee constituted vide order dated 2010912018 (copy

enclosed as Annexure-R3-ll) is responsible for the implementation and

review of the progress of implementation of Action Plans for Polluted River

Stretches in Maharashtra. Accordingly, this Answering Respondent i.e.

r.i. ,ir : ' 'OPGB 'fftOUgn. mtbrS and email communications dated 24106t2O26 and
'?gt}Ol2026, 

reiluepteO the Member Secretary of the River Rejuvenation

Committee i.e,. Maharashtra Pollution Control Board (MPCB), to furnish the

current status of implementation of the Action Plan for the prevention and
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abatement of pollution in River Mula. Copies cf the said letters and email

communicaticns addressed to the lt/PCB are enciosed as Annexure-R3- lll.

3. That, as a iollow-up action. this Answering Respondent convened a meeting

with the MPCB through Vtdeo Ccnferen ce cn C6fi7 t2026 to review the

current status of implementation of the Action Plan for the Polluteci River

Stretch of River Mula. Pursuant to the decisions taken during the meeting,

MPCB was requested to furnish a comparative status report on the

implementation of the Action Plan for prevention and abatement of pollution

in River Mula for the years 2019 and 2026. lt was further decided that, upon

receipt of the updated status of action plan, the same shall be reviewed by

this Answering Respcndent for submission to the Hon'ble NGT in

compliance with the aforesaid order, dated 10i0612026 Copy of the minutes

of the meeting is enclosed as Annexure-R3- lV.

4. That, the updated status of the implementation of the Action Plan for the

Polluted River Stretch of River Mula is awaited from the MPCB. Hence. in

light of the above submissions, this Answering Respondent most respectfully

prays that the Hon'ble NGT may be pleased to grant an extension of Six

weeks'time period to review the updated status of implementation of the

Action Plan for the Polluted River Stretch of River Mula and submit the same

before the Hon'ble NGT in compliance with the order dated 1010612026.

n(xasfx
leratitETr,affi

Scientist 'F' & Regional Director
Central Pollution Control Board

gftfc filll Pratik Bharne
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j/o Envr ao'..r 4 Cll-.r. Change Govr Ol lndr.
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Item No.10                              (Pune Bench) 

 

BEFORE THE NATIONAL GREEN TRIBUNAL 
WESTERN ZONE BENCH, PUNE 

 

 

[THROUGH PHYSICAL HEARING (WITH HYBRID OPTION)] 
 

 

ORIGINAL APPLICATION NO.214/2024(WZ) 

[EARLIER ORIGINAL APPLICATION NO.1231/2024]  
 

 
NEWS ITEM TITLED “DEAD FISH FOUND FLOATING IN 

MULA RIVER RAISES ALARM” APPEARING IN THE 

HINDUSTAN TIMES DATED 23.09.2024 
 

 

 

Date of hearing: 10.06.2026 
 

 

 

CORAM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER  

HON’BLE DR. PRASHANT GARGAVA, EXPERT MEMBER  
 

Respondents  :  Ms. Mugdha C. Lohar, Advocate h/f 

Mr. Rahul Garg, Advocate for R-1/PMC 

Ms. Pooja Natu, Advocate h/f 

Ms. Manasi Joshi, Advocate for R-2/MPCB 

Mr. Aniruddha Kulkarni, Advocate for R-3/CPCB  

Mr. Pushkal Mishra, Advocate for R-4/MoEF&CC 

Mr. Shivshankar Swaminathan, Advocate for R-6/PCMC 

           

 

ORDER 

1. In compliance with our previous order dated 24.02.2026, 

Respondent No.2- Maharashtra Pollution Control Board (MPCB) has filed 

reply affidavit dated 09.06.2026, wherein it is submitted that the Joint 

Committee visited various locations along the Mula River as well as the 

STP on 01.06.2026. During its visit, water samples were collected from the 

said locations. However, analysis reports of the same along-with 

information from the other concerned Departments are still awaited. 

Therefore, additional three weeks’ time is required to submit the Joint 

Committee Report. We grant the same time for the same.  

2. Learned counsel for Respondent No.3- CPCB has also filed reply 

affidavit dated 28.11.2024, in which it is indicated that polluted stretch of 

river Mula was identified from Aundhgaon to Bopodi under Priority Class-I 
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(BOD is > 30 mg/L). The Action Plan is being implemented by all State/UT 

Government agencies including Maharashtra State Government agencies. 

Presently, the progress of implementation of Action Plan is being reviewed 

by the RRC at State Level, and the Central Monitoring Committee (CMC), 

which was constituted under the Chairmanship of Secretary, Ministry of 

Jal Shakti, is reviewing the progress of the Action Plan at Central Level.  

3. We would like to know from Respondent No.2- MPCB as well as 

Respondent No.3- CPCB the current status of the Action Plan, for which 

we grant them four weeks’ time, as prayed. 

4. Put up this matter for further consideration on 10.07.2026. 

 

Dinesh Kumar Singh, JM  

 

 
 

 

Dr. Prashant Gargava, EM 
 
 

June 10, 2026            

ORIGINAL APPLICATION NO.214/2024(WZ)  
P.Kr. 
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Fwd: Hon'ble NGT order dated 10.06.2026 in Suo
Moto matter O.A. No. 214 of 2024 (WZ) earlier O.A.
no. 1231 of 2024 (PB) in re; News item titled “Dead
fish found floating in Mula River raises alarm”
appearing in the Hindustan Times dated
23.09.2024 Vs. Pune Municipal Corporation
Through Its Commissioner & Ors.–reg.

shailendra.cpcb < shailendra.cpcb@gov.in >

SHAILENDRA BANSAL < shailendra.cpcb@gov.in >
Mon, 29 Jun 2026 7:19:14 PM +0530

To "sropune1"<sropune1@mpcb.gov.in>,"ropune"<ropune@mpcb.gov.in>
Cc "ms"<ms@mpcb.gov.in>,"Pratik Bharne"<pratik.cpcb@gov.in>,"NISHCHAL C"

<nischal.cpcb@nic.in>,"Nazim Uddin"<nazim.cpcb@nic.in>,"VISHAL GANDHI"
<vishalgandhi.cpcb@nic.in>,"Alpana Narula"
<alpananarula.cpcb@gov.in>,"DEEPA KUMARI"<deepa.cpcb@gov.in>

महोदय,

मुझे माननीय NGT के  मामले OA. No. 214 of 2024 (WZ) में CPCB RD पुणे के  29.06.2026 के  पत्र का संदर्भ
देने का निर्देश दिया गया है। यह मामला हिंदुस्तान टाइम्स में 23.09.2024 को छपी खबर "मुला नदी में मरी हुई
मछलियाँ तैरती मिलीं , चिंता बढ़ी" से संबंधित है। (CPCB RD पुणे दिनांक 29.06.2026 के  पत्र की कॉपी जानकारी के
लिए संलग्न है।)

इस संबंध में, अनुरोध है कि ज़रूरी जानकारी (जिसमें अपडेटेड स्टेटस रिपोर्ट भी शामिल हो) CPCB, दिल्ली को जल्द से
जल्द उपलब्ध कराने के  लिए उचित इंतज़ाम किए जाएं  और इसकी एक कॉपी इस कार्यालय को भी भेजी जाए। यह मामला
10.07.2026 को सुनवाई के  लिए सूचीबद्ध है।

Sir,

I am directed to refer CPCB RD Pune letter dated 29.06.2026 in the Hon'ble NGT Matter in
O.A. No. 214 of 2024 (WZ) in re; News item titled “Dead fish found floating in Mula River
raises alarm” appearing in the Hindustan Times dated 23.09.2024. (Copy of the CPCB RD
Pune letter dated 29.06.2026 is enclosed herewith for kind ready reference)

In this regard, it is requested to make suitable arrangements to furnish the requisite
information, including the updated status report to CPCB, Delhi with a copy to this Office, at
the earliest. The matter is listed on 10.07.2026.
 

सादर / Regards
शैलेन्द्र बंसल / Shailendra Bansal
सहायक विधि अधिकारी / Assistant law Officer
क्षेत्रीय निदेशालय, पुणे / Regional directorate, Pune
कें द्रीय प्रदू षण नियंत्रण बोर्ड / Central Pollution Control Board

============ Forwarded message ============
From: Pratik Bharne <pratik.cpcb@gov.in>
To: "NISHCHAL C"<nischal.cpcb@nic.in>
Cc: "SHAILENDRA BANSAL"<shailendra.cpcb@gov.in>
Date: Thu, 25 Jun 2026 19:38:29 +0530
Subject: Fwd: Hon'ble NGT order dated 10.06.2026 in Suo Moto matter O.A. No. 214 of

08/07/2026, 15:05 Fwd: Hon'ble NGT order dated 10.06.2026 in Suo Moto matter O.A. No. 214 of 2024 (WZ) earlier O.A. no. 1231 of 2024 (PB) …

about:blank 1/3
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2024 (WZ) earlier O.A. no. 1231 of 2024 (PB) in re; News item titled “Dead fish found
floating in Mula River raises alarm” appearing in the Hindustan Times dated 23.09.2024 Vs.
Pune Municipal Corporation Through Its Commissioner & Ors.–reg.
============ Forwarded message ============

कृ पया, आवश्यक जानकारी और उचित कार्यवाही के   लिए I
कृ पया, महाराष्ट्र  प्रदू षण नियंत्रण बोर्ड के  साथ फॉलो अप करेंI

प्रतीक भरणे/PRATIK BHARNE
क्षेत्रीय निदेशक/Regional Director, 
क्षेत्रीय निदेशालय, पुणे/Regional Directorate, Pune
कें द्रीय प्रदू षण नियंत्रण बोर्ड/Central Pollution Control Board
पर्यावरण, वन और जलवायु परिवर्तन मंत्रालय/Ministry of Environment, Forest & Climate Change
भारत सरकार/Govt of India
09428167876/020-29912772

============ Forwarded message ============
From: DEEPA KUMARI <deepa.cpcb@gov.in>
To: "ms"<ms@mpcb.gov.in>
Cc: "Pratik Bharne"<pratik.cpcb@gov.in>, "Nazim Uddin"<nazim.cpcb@nic.in>, "VISHAL
GANDHI"<vishalgandhi.cpcb@nic.in>, "Alpana Narula"<alpananarula.cpcb@gov.in>
Date: Thu, 25 Jun 2026 12:27:52 +0530
Subject: Hon'ble NGT order dated 10.06.2026 in Suo Moto matter O.A. No. 214 of 2024
(WZ) earlier O.A. no. 1231 of 2024 (PB) in re; News item titled “Dead fish found floating in
Mula River raises alarm” appearing in the Hindustan Times dated 23.09.2024 Vs. Pune
Municipal Corporation Through Its Commissioner & Ors.–reg.
============ Forwarded message ============

महोदय,

मुझे यह निर्देशित किया गया है कि उपर्युक्त विषयक CPCB के  पत्र दिनांक 24.06.2026 की
प्रति आपकी जानकारी एवं आवश्यक कार्यवाही हेतु प्रेषित की जाए।

कृ पया इस विषय में शीघ्र आवश्यक कार्यवाही करने का कष्ट करें।

सादर,

दीपा कु मारी,
वरिष्ठ वैज्ञानिक सहायक
डब्ल्यूक्यूएम-I प्रभाग (WQM-I Division)
कें द्रीय प्रदूषण नियंत्रण बोर्ड (CPCB)

3 Attachment(s)

Maharashtra PCB letter.PDF
384.9 KB

RDPune letter.PDF
381.1 KB

CPCB RD Pune letter dtd. 29.0…

08/07/2026, 15:05 Fwd: Hon'ble NGT order dated 10.06.2026 in Suo Moto matter O.A. No. 214 of 2024 (WZ) earlier O.A. no. 1231 of 2024 (PB) …

about:blank 2/3
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3 9 MB
08/07/2026, 15:05 Fwd: Hon'ble NGT order dated 10.06.2026 in Suo Moto matter O.A. No. 214 of 2024 (WZ) earlier O.A. no. 1231 of 2024 (PB) …

about:blank 3/3
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pFile No; CM-1301512212O24-LAW-RD-PU N E-RD (Pune)/ \ -l

To

The Member Secretary
Maharashtra Pollution Control Board

Kalpataru Point, 3'd and 4th floor, Opp. PVR Theatre
Sion (E), Mumbai-400 022

Sub Hon'ble NGI Matter in O.A, No. 214 of 2024 (WZ) in re News ltem titled "Dead fish found
floating in Mula River raises alarm" appearing in the Hindustan Times dated 23.09.2024 Vs.

Pune Municipal Corporation & Ors."- reg.

Ref: CPCB, Delhi vide letter no. F No. A-L4Olllll2O26-WQM-t, dated 24.05.2026 (copy
enclosed)

Sir,

This has reference to the above referred CPCB, Delhi letter, dated 24.06.2026 in the Hon'ble NGT
matter in OA. No. 214 of 2024 (WZ) in re: News ltem titled "Dead fish found floating in Mula River
raises alarm" appearing in the Hindustan Times dated 23.09.2024 Vs. Pune Municipal Corporation &
Ors. The matter pertains to the discovery of a large number of dead fish in the Mula River, Pune,
which is believed to be caused by the discharge of untreated domestic and industrial effluents into
the river.

Earlier, vide Order dated 10.06.2026, the Hon'ble NGT (WZ) directed the CPCB and the MPCB to
submit the current status of the Action Plan for the Polluted River Stretch of River Mula, subsequent
to the filing of CPCE's reply affidavit dated 28.11.2024. A copy of the Hon'ble NGT (WZ) Order dated
10.06.2026 is enclosed herewith for kind ready reference. Subsequently, CPC8, Delhi, vide letter
dated 24.06.2026, has requested MPCB for submission of the current status of the Action Plan for
the Polluted River Stretch of River Mula to facilitate preparation of reply affidavit in compliance with
the aforesaid Order of the Hon'ble NGT.

ln this regard, it is requested to make suitable arrangements to furnish the requisite information,
including the updated status report to CPCB, Delhi with a copy to this Office, at the earliest. The
matter is listed on 7O.O7.2026.

Encl.:As above

Copy to
1. The

Baramati

Yours Faithfully,
nr@

(Pratik tharne)
Regional Director

al Officer - |

Officer

For kind information and to furnish relevant
information, as per the above letter, please.

2. Th e_BgSiiorEl

,_-MP(B'eune

-48>--
(Pratik Bharne)

Regional Director

Date: 29.06.2026

For kind information, please.
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I _ea,:;tt/ $2kktt

d-*q y-{qur ffi{ur N
CENTRAL POLLUTION CONTROL BOARD

qcfcwr. q-r W qaql5 qMn q"rtrq. qrarr sfirrr
Speed Postry'rr8mu arvrno NI'ENT, FOREST A CUUATE CHANGE. GOVI OT INDIA

24.06'2026
u $ot*?*orr7 r lzozo - weu' t f
to

The Member Secretary,
Maharashtra Pollution Control Board,

Kalpataru Poin! znd - 4th Floor
Opp. Cine Planet Cinema, Nr.

Sion Circle, Sion (E)

Mumbai - 400 022

sub: Hon,ble NGT order dated 10.06.2026 in Suo Moto mattef o-4. No,2,4 of 2O24 (WZ) earlier

o.A. no. 1l231I ot 2024 (PB) in re; News item titled "Dead fish found floating in Mula River raises

alarm" appearing in the i{i.tdrstan Times dated 23'Og'2O24 Vs' Pune Municipal Corporation

Through lts Commissioner & Ors.-reg.

Sir,

This is in reference to Hon'ble NGT order dated 10.06.2026 in Suo Moto matter O'A' No' 274 of 2024

lWZl earlier 0.A. No. 1231 of 2024 (PB) in re; News item titled "Dead fish found floating in Mula River

raises alarm,, appearing in the Hinduitan Times dated 23.09.2024 Vs' Pune Municipal Corporatiolr

Through Its commissioner & ors vide which Hon'ble NGT directed as follows:

,,3. We would like to know from Respondent No.2- MPCB as well as Respondent No.3' CPCB the current

stotus of the Action Plan, for which we gront them four weeks' time' as prayed'"

The matter is listed for 10,07,2026, (Copy of NGT order is enclosed for ready reference).

ln view of above, it is requested to kindly provide the current status of implementation of the Action

plan for prevention / abatement of pollution in River Mula to this office urgently for preparing reply

in the above mentioned Hon'ble NGT matter'

Ilarly action is requested.
Yours faithfullY,

3(t

b

\^r.fAo\"
(Nazttlddrnl

Sc 'F' & Divisional Head, WQM-I Divisiou

Encl: As above
Copy to:
Regional Director,
Regional Directorate -Pune,CPCB Survey

no. ffO, Dhankude Multi Purpose Hall,

Baner Road, Baner, Pune - 411045

for follow-uP with Maharashtra

Pollution Control Board, Please.

{Nazimuddilr}

'cfr*vr rrfi ' {fi er{TqrR, m - 1 t oo32.
Parivesh Bhawan, East Arjun Nagar, Dclhi - 110 032.

z- ETf,f rr^r . A.ll.r.or'ar. ,c?na7oo +airr?-;r Alr^hal^, ......, ^F^tr -:^ :-
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Item No. l0 (Pune Bench)

BEFORE THE I{ATIONAL GREEN TRIBUNAL
WESTERI{ ZONE BENCH, PUNE

ITHROUGH PT{YSICAL HEARING (WITH HYBRID OI,.TION)I

oRIGINAL APPLICATTON NO.2t4 I 2O24(UtZl
IEARLTER ORTGINA! APPLICATION NO.t23t l2O24l

NEWS ITEM TITLED 'DEAD FISH FOUND FLOATING IN
MULA RIVER RAISES ALARM" APPEARING IN THE

HINDUSTAN TIMF,S DATED 23.09.2024

Date of hearing: 10.06.2026

CORAM: HON,BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON'BLE DR. PRASHANT GARGAVA, EXPERT MEMBER

Respondents Ms. Mugdha C. Lohar, Advocate h/f
Mr. Ralul Garg, Advocate for R-l/PMC
Ms. Pooja Natu, Advocatc h/f
Ms. Manasi Joshi, Advocate for R-2/MPCB
Mr. Aniruddha Kulkami, Advocate for R-3/CPCB
Mr. Pushkal Mishra, Advocate for R-4/MoEF&CC
Mr. Shivshankar Swaminathan, Advocate for R-6/PCMC

ORDER

1. In compliance with our previous order dated 24.O2.2026,

Respondent No.2- Maharashtra Pollution Control Board (MPCBI has filed

reply affidavit dated 09.06.2026, wherein it is submitted that the Joint

Committee visited various locations along the Mula River as well as the

STP on 01 .06.2026. During its visit, water samples were collected from the

said locations. However, analysis reports of the same along-with

information from the other concerned Departments are still awaited.

Therefore, additional three weeks'time is required to submit the Joint

Committee Report. We grant the same time for the same.

2. Iearned counsel Ior Respondent No.3- CPCB has also filed reply

affidavit dated 28.11.2024, in which it is indicated that polluted srretch of

river Mula was identified from Aundhgaon to Bopodi under Priority Class-I

PaBe 1 of 2
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(BOD is > 30 mgll,). The Action Plan is being implemented by all State/UT

Government agencies including Maharashtra State Government agencies,

Presently, the progress of implementation of Action Plan is being reviewed

by the RRC at State Level, and the Central Monitoring Committee (CMC),

which was constituted under the Chairmanship of Secretary, Ministry of

Jal Shakti, is reviewing the progress of the Action Plan at Central t€vel.

3. We would like to know from Respondent No.2- MPCB as well as

Respondent No.3- CPCB the current status of the Action Plan, for which

we grant them four weeks' time, as prayed.

4. Put up this matter for further consideration on 1O.O7.2026.

Dinesh Kumar Singh, JM

Dr. Prashant Gargava, EM

June 10, 2026
oRTGTNAL APPLTC ATTON NO.2l4 l2024NtZl
P Kr.

Page 2 of 2
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Central Pollution Control Board
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Ref

p F i le N o : CM - 1 30 1 5 I 22 / 2O2 4-LAW -RD-P U N E- R D ( Pu n e )/ Date: 29.06.2026

To

Ma haras ollution Control Board

Ka ru Point,3 'd and 4th floor, Opp. PVR Theatre
ion (E), Mumbai400 022

Sub Hon'ble NGT Matter in O.A. No. 214 of 2024 (WZ) in re News ltem titled "Dead fish found
floating in Mula River raises alarm" appearing in the Hindustan Times dated 23.09.2024 Vs.

Pune Municipal Corporation & Ors."- reg.

cPcB, Delhi vide letter no. F No. A-L40L1412026-WQM-1, dated 24.05.2026 (copy

enclosed)

S ir,

Thls has reference to the above referred CPCB, Delhi letter, dated 24.06.2026 in the Hon'ble NGT

matter in OA. No. 214 of 2024 (WZ) in re; News ltem titled "Dead fish found floating in Mula River

raises alarm" appearing in the Hindustan Times d aled 23.O9.2024 Vs. Pune Municipal Corporation &
Ors. The matter pertains to the discovery of a large number of dead fish in the Mula River, Pune,

which is believed to be caused by the discharge of untreated domestic and industrial effluents into
the river.

Earlier, vide Order dated 10.06.2026, the Hon'ble NGT (WZ) directed the CPCB and the MPCB to
submit the cu rrent status of the Action Plan for the Polluted River Stretch of River Mu la, subsequent
to the filing of CPCB's reply affidavit dated 28.11.2024. A copy of the Hon'ble NGT (WZ) Order dated
10,06.2026 is enclosed herewith for kind ready reference. Subsequently, CPCB, Delhi, vide letter
daled 24.06.2026, has requested MPCB for submission of the current status of the Action Plan for
the Polluted River Stretch of River Mula to facilitate preparation of reply affidavit in compliance with
the aforesaid Order of the Hon'ble NGT.

ln this regard, it is requested to make suitable arrangements to furnish the requisite information,
including the updated status report to CPCB, Delhi with a copy to this Office, at the earliest. The

matter is listed on 7O.O7.2026.

Encl.:As above

(Pratik Bharne)
Regional Director

Copy to:

V/1. The Sub-Regional Officer - |

MPCB, Baramati

2, The Regional Officer
MPCB, Pune

For kind information and to furnish relevant
information, as per the above letter, please.

For kind information, please.

O^.Atl"
(Pratik Bharne)

Regional Director

The Member

Yours Faithfully,
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ig, ,AgLiFE "="*offi"m,_**\ \lv E,,{gi,.Jh*3l,r,uurror,*:HI*T#.ffi.sf.HT;ffiffi**
. $"".o"-?norrr L/zoz6-we*', 1 t{- 24'06a026

To

The Member SecretarY,
Maharashtra Pollution Control Board,

Kalpataru Point, 2nd - 4th Floor

Opp. Cine Planet Cinema, Nr.

Sion Circle, Sion (E)

Mumbai - 400 022

Sub:Hon,bleNGTorderdated:{,J62o26insuoMotomattero.A.No.21^4ol2o24[WZ)earlier
o.a'...123|ot20241111in'",Newsitemtitted..DeadfishfoundfloatinginMulaRiverraises
alarm,, appearing in the nindustan Times dated 2g'og,2o24 Vs. Pune Municipal Corporation

Through lts Commissioner & Ors'-reg'

Sir,

This is in reference to Hon'ble NGT order dated 10.06'2026 in Suo Moto matter oA' No' 214 0f 2024

i#i ."rr". o.e. No. 1231 orioz+ 1nn1 in re; News item titled "Dead fish found floating in Mula River

;#r";i;;;,;;;pearing in tne uiniustan Times dared 23.09.2024 Vs. Pune Municipal corporation

il;;;gh tts Commissioier & Ors vide which Hon'ble NGT directed as follows:

,,3. We would like to know from Respondent No.2- MPCB as well as Respondent No'3' CPCB the current

staiui of the lction Plan, foi which we grant them four weeks' time' as prayed'"

The rnaner is listed for lo.o7 .2026. (Copy of NGT order is enclosed for ready referenceJ'

lnviewofabove,itisrequestedtokindlyprovidethecurrentstatusofimplementationoftheAction
plan for prevention / abatement of pollution in River Mula to this office urgently for preparing reply

in the above mentioned Hon'ble NGT matter'

Early action is requested'
Yours faithtullY,

\,,(An\"*
tNazttlddtnl

Sc 'F' & Dlvtslonal Heail, IIQM-I Dlvlslon

for follow-up with Maharashtra

Pollution Control Board, Please'

(Naztmuddin)

' qfr*vr rr+q' 5# wE=rffi, fi6 - 1 1 0032.
Parivesh Bhawan, East Arjun Nagar, Delhi - 110 032.

allgr[r rr^r . i.7l.n1ne otznETot +a:rarir-;ir Al'r^!.^!.^. ......, ^-^!. -:^ :-

Encl: As above

Copy to:
Regional Director,
Regional Directorate -Pune,CPCB Survey

no. ffO, Dhankude Multi Purpose Hall,

Baner Road, Baner, Pune - 411045
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Item No.10 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

ITHROUGH PHYSICAL HEARING [WITH HYBRID OPIION)]

oRrGrNAr AppLrcATroN No.2L4 I 2O24lWZl
[EARTTER ORrGrr{AL APPLTCATTON NO.L23L I 20241

NEWS ITEM TITLED "DEAD FISH FOUND FLOATING IN
MULA RTVER RAISES ALARM'' APPEARING IN THE

HINDUSTAN TIMES DATED 23.09.2024

Date of hearing: 10.06.2026

CORAII: HON'BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAI MEMBER
HON'BLE DR. PRASHANT GARGAVA, EXPERT MEMBER

Respondents Ms. Mugdha C. Lohar, Advocate h/f
Mr. Rahul Garg, Advocate for R- I/PMC
Ms. Pooja Natu, Advocate h/f
Ms, Marasi Joshi, Advocate for R-2IMPCB
Mr. Aniruddha Kulkarni, Advocate for R-3/CPCB
M.. Pushkal Mishra, Advocate ior R-4/MoEF&CC
Mr. Shivshankar Swaminathan, Advocate for R-6/PCMC

OADEE

l. In compliance with our previous order dated 24.O2.2026,

Respondent No.2- Maharashtra Pollution Control Board (MPCB) has liled

reply affidavit dated 09.06.2026, wherein it is submitted that the Joint

Committee visited various locations along the Mula River as well as the

STP on 01.06.2026. During its visit, water samples were collected from the

said locations. However, analysis reports of the same aiong-with

information from the other concerned Departments are still awaited.

Therefore, additional three weeks'time is required to submit the Joint

Committee Report. We grant the same time for the same .

2. l/-arn.ed counsel for Respondent No.3- CPCB has also liled reply

affidavit dated 28.11.2024, in which it is indicated that polluted stretch of

river Mula was identifred from Aundhgaon to Bopodi under Priority Class-l

Page 1of 2
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(BOD is > 30 mg/L). The Action Plan is being implemented by all State/UT

Govemment agencies including Maharashtra State Government agencies.

Presently, the progress of implementation of Action Plan is being reviewed

by the RRC at State Level, and the Central Monitoring Committee (CMC),

which was constituted under the Chairmanship of Secretary, Ministry of

Jal Shakti, is reviewing the progress of the Action Plan at Central l€vel.

3. We would like to know from Respondent No.2- MPCB as well as

Respondent No.3- CPCB the current status of the Action Plan, for which

we grant them four weeks' time, as prayed.

4. Put up this matter for further consideration on 1O.O7.2026.

Dinesh Kumar Singh, JM

Dr. Prashant Gargava, EM

June 10, 2026
oRIGtNAL APPLTC A"flON NO.21 4 I 2O24(W Zl

Page 2 ol2
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Central Pollution Control Board
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Secretary
o/trol aoardon C

Kalpa tar ln t, 3'd and 4rh floor, opp. PVR Theatre

), Mumbai-400 022

Sub Hon'ble NGT Matter in o.A. No. 214 of 2024 (WZ) in re News ltem titled "Dead fish found
floating in Mula River raises alarm" appearing in the Hindustan Times dated 23.09.2024 Vs.

Pune Municipal Corporation & Ors."- reg.

Ref: CPCB, Delhi vide letter no. F No. A-L4ol1l,.l2O26-WqM-1, dated 24.06.2025 (copy

enclosed)

Sir,

Earlier, vide Order dated 10.06.2026, the Hon'ble NGT (WZ) directed the CPCB and the MPCB to
submit the current status of the Action Plan for the Polluted River Stretch of River Mula, subsequent

to the filing of CPCB'S reply affidavit dated 28.11.2024. A copy of the Hon'ble NGT (WZ) Order dated

70.06.2026 is enclosed herewith for kind ready reference. Subsequently, CPCB, Delhi, vide letter

dated 24.06.2026, has requested MPCB for submission of the current status of the Action Plan for

the Polluted River Stretch of River Mula to facilitate preparation of reply affidavit in compliance with

the aforesaid Order of the Hon'ble NGT.

ln this regard, it is requested to make suitable arrangements to furnish the requisite information,

including the updated status report to cPcB, Delhi with a copy to this office, at the earliest. The

matter is listed on 10.07.2026.

Yours Faithfully,

Encl.:As above

(Pratik Bharne)
Regional Director

File No: CM-13015 /2212024-LAW -RD-PUNE-RD (Pune)/

To

Date: 29.06.2026

For kind information and to furnish relevant
information, as per the above letter, please.

For kind information, please

(Pratik Bharne)
Regional Director

The Member
Maharashtra

Copy to:
1. The Sub-Regional Officer - |

MPCB, Baramati

\_,,,/ 2.The Regional Officer
MPCB, Pune

This has reference to the above referred CPCB, Delhi letter, daled 24.06.2026 in the Hon'ble NGT

matter in OA. No. 214 of 2024 (WZ) in re: News ltem titled "Dead fish found floating in Mula River

raises alarm" appearing in the Hindustan Times dated 23.O9.2024 vs. Pune Municipal Corporation &

Ors. The matter pertains to the discovery of a large number of dead fish in the Mula River, Pune,

which is believed to be caused by the discharge of untreated domestic and industrial effluents into
the river.

?t^."* _
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..q,:j:4,
, 

-'e
LiFE
Lifestyle for\# Environment

, $ot. f-?*orrl rlzozo - wgu' t f
To

The Member Secretary,
Maharashtra Pollution Control Board,

Kalpataru Point, 2nd - 4th Floor

Opp. Cine Planet Cinema, Nr.

Sion Circle, Sion [E)
Mumbai - +00 022

'\(t

Sir,

in the above mentioned Hon'ble NGT matter'

Early action is requested.

Encl: As above

Copy to:
Regional Director,
Relional Directorate -Pune,CPCB Survey

no] rro, Dhankude Multi Purpose Hall'

Baner Road, Baner, Pune - 411045

ffis yq{ur ft{iaur N
CENTRAL POLLUTION GONTROL BOARD

Y.i qaqrg qfr{d-{ {-crdc. rIFRr strr..
Speed Postry'xEmr rvrRoNME r, FoREsr a 

"ruot. "*o*tf:df,.Tdi*r%
$2

Sub:Hon,bleNGTorderdated|o.o6,2oz6insuoMotomattero.A.No,2|4of2o24(WZ)earlier
o'A'no.\231ot2024(relinrelllewsitemtitled..DeadfishfoundfloatinginMulaRiverraises
alarm"appearingintheginaustanTimesdated2s'Og'2O24Vs'PuneMunicipalCorporation
Through Its Commissioner & Ors'-reg'

]'hisisinreferencetoHon,bleNGTorderdated10.06.2026inSuoMotomatter0.A.No.2l4of2024
iffi;il;i;;. 

-r.r-".1zar 

"rio)+-Psj 
i" re; News item titled "Dead fish found floatins in Mula River

raises alarm,, appearing i" tt* ii,.,iriun Times dated 23.09.2024 Vs. Pune Municipal corporatton

il;;;ghli;c".irissioier a ors vide which Hon'ble NGT directed as follows:

,,3,WewouldliketoknowfromRespondentNo.2..MPCBaswellasRespondentNo.3.CPCBthecurrent

,loiw o1in," enion Plon, for which we grant them four weeks' time' as proyed'"

The matter is listed for tO.o7 '2026'(Copy of NGTorderis enclosed for ready reference)'

lnviewofabove,itisrequestedtokindtyprovidethecurrentstatusofimplementationoftheAction
plan for prevention / abatem;;t ofpollution in River Mula to this office urgently for preparing reply

Yours faithfullY,
^P

\-(Aa'
(Nazifi'lddtn)

sc 'F & Dlvlsional Head, WQM-I Dlvlslon

for follow-uP with Maharashtra

Pollution Control Board, Please'

{Nazimuddtn)

'cfr*vr $r+{' Tfi €i-$r;rrR, ftFrfr - 110032.
Parivesh Bhawan, East Ariun Nagar, Delhi - 't10 032.

zugTf,r /Tar . z.el.r.nlea aaalE tda *aiETEz 
^^r^r\^t^. 

..-.-.. ^-^1- -:^ :-
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Item No.10 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
IYESTERN ZONE BENCH, PUNE

ITHROUGH PHYSICAL HEARING (WITH HYBRID OPTION)I

oRTGTNAL APPLTCATTON NO.2t4 I 2O24lWZl
IEARLTER ORrGrlrAL APPLTCATTON NO.Lz3L I 2O24'l

NE1VS ITEM TITLED "DEAD FISH FOUND FLOATING IN
MULA RTVER RAISES ALARM" APPEARING IN THE

IIINDUSTAN TIMES DATED 23.09.2024

Date of hearing: 10.06.2026

Respondents Ms. Mugdha C. tohar, Advocate h/I
Mr. Rahul Oarg, Advocate for R-1/PMC
Ms. Pooja Natu, Advocate h/l
Ms. Ma'lasi Joshi, Advocate for R-2/MPCB
Mr. Aniruddha Kulkar:ni, Advocate for R-3/CPCB
M!. Pushkal Mishra, Advocate fo! R-4/MoEF&CC
Mr. Shivshankar Swaminathan, Advocate for R-6/PCMC

ABDEB

1. In compliance with our previous order dated 24.02.2026,

Respondent No.2- Maharashtra Pollution Control Board (MPCB) has liled

reply afidavit dated 09.06.2026, wherein it is submitted that the Joint

Committee visited various locations along the Mula River as well as the

STP on 01.06.2026. During its visit, water samples were collected from the

said locations. However, analysis reports of the same along-with

information from the other concerned Departments are still awaited.

Therefore, additional three weeks'time is required to submit the Joint

Committee Report. We grant the same time for the same.

2. l€arned counsel for Respondent No.3- CPCB has also filed reply

affidavit dated 2a.I1.2024, in which it is indicated that polluted stretch of

river Mula was identilied from Aundhgaon to Bopodi under Priority Class-l
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(BOD is > 30 mg/L). The Action Plan is being implemented by all State/UT

Govemment agencies including Maharashtra State Government agencies.

Presently, the progress of implementation of Action Plan is being reviewed

by the RRC at State Level, and the Central Monitoring Committee (CMC),

which was constituted under the Chairmanship of Secretary, Ministry of

Jal Shakti, is reviewing the progress of the Action Plan at Central l€vel.

3. We would like to know from Respondent No.2- MPCB as well as

Respondent No.3- CPCB the current status of the Action Plan, for which

we grant them four weeks'time, as prayed.

4. Put up this matter for further consideration on 1O.O7.2026.

Dinesh Kumar Singh, JM

Dr, Prashant Gargava, EM

June I0, 2026
oRIGTNAL APPLTCATION NO.2 I 4/2024(WZ)

hr
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Fwd: Minutes of the Meeting held regarding Hon'ble NGT
order dated 10.06.2026 in Suo Moto matter O.A. No. 214
of 2024 (WZ) earlier O.A. No. 1231 of 2024 (PB) in re;
News item titled “Dead fish found floating in Mula River
raises alarm” appearing in the Hindustan Times dated
23.09.2024 Vs. Pune Municipal Corporation Through Its
Commissioner & Ors

nischal.cpcb < nischal.cpcb@nic.in >

Pratik Bharne < pratik.cpcb@gov.in >
Tue, 07 Jul 2026 12:49:56 PM +0530

To "jdwater"<jdwater@mpcb.gov.in>
Cc "ropune"<ropune@mpcb.gov.in>,"sropune1"

<sropune1@mpcb.gov.in>,"sropune2"
<sropune2@mpcb.gov.in>,"sropimprichinchwad"
<sropimprichinchwad@mpcb.gov.in>,"Shashikant Lokhande"
<lokhandesl.cpcb@gov.in>,"NISHCHAL C"<nischal.cpcb@nic.in>,"VISHAL
GANDHI"<vishalgandhi.cpcb@nic.in>,"ALPANA NARULA"
<wqm1.cpcb@gov.in>,"DEEPA KUMARI"<deepa.cpcb@gov.in>

महोदय,
कृ पया संलग्न बैठक के  मिनट्स देखें, जो 06.07.2026 को वीडियो कॉन्फ्रें स के  माध्यम से आयोजित हुई थी, जिसमें
माननीय NGT के  10.06.2026 के  आदेश के  संबंध में Suo Moto मामले O.A. संख्या 214/2024 (WZ) पहले
O.A. संख्या 1231/2024 (PB) के  तहत, समाचार आइटम शीर्षक “Mula नदी में तैरते मरे  हुए मछलियों ने खतरे  की
घंटी बजाई” जो कि Hindustan Times में 23.09.2024 को प्रकाशित हुआ था, बनाम पुणे नगर निगम अपने आयुक्त
और अन्य के  माध्यम से चर्चा की गई।

विनम्र निवेदन है कि नदी मुला में प्रदू षण रोकथाम/नियंत्रण के  लिए कार्य योजना के  कार्यान्वयन की तुलना 2019 और
2026 के  वर्षों के  लिए तैयार की जाए, ताकि यह माननीय NGT के  समक्ष प्रस्तुत की जा सके  जैसा कि 06.07.2026
की MoM में उल्लेख है। कार्य योजना की प्रति (जो RRC GoM द्वारा CMC, Ministry of Jalshakti, GoI और
CPCB दिल्ली को मुला नदी के  संदर्भ में प्रस्तुत की गई थी) भी संदर्भ के  लिए संलग्न है।

सादर,

Sir,
Please find herewith  Minutes of the Meeting held on 06.07.2026 through VC regarding
Hon'ble NGT order dated 10.06.2026 in Suo Moto matter O.A. No. 214 of 2024 (WZ) earlier
O.A. No. 1231 of 2024 (PB) in re; News item titled “Dead fish found floating in Mula River
raises alarm” appearing in the Hindustan Times dated 23.09.2024 Vs. Pune Municipal
Corporation Through Its Commissioner & Ors.
It is requested to provide  a comparative status of implementation of the Action Plan for
prevention/abatement of pollution in River Mula for the years 2019 and 2026, for
submission before the Hon'ble NGT as per MoM dated 06.07.2026. The copy of Action plan
(submitted by RRC GoM to CMC, Ministry of Jalshakti, GoI and CPCB Delhi wrt Mula River is
also attached for ready reference. 

Regards,

प्रतीक भरणे/PRATIK BHARNE
क्षेत्रीय निदेशक/Regional Director, 
क्षेत्रीय निदेशालय, पुणे/Regional Directorate, Pune
कें द्रीय प्रदू षण नियंत्रण बोर्ड/Central Pollution Control Board
पर्यावरण, वन और जलवायु परिवर्तन मंत्रालय/Ministry of Environment, Forest & Climate Change
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भारत सरकार/Govt of India
09428167876/020-29912772

============ Forwarded message ============
From: DEEPA KUMARI <deepa.cpcb@gov.in>
To: "ms"<ms@mpcb.gov.in>, "Pratik Bharne"<pratik.cpcb@gov.in>
Cc: "VISHAL GANDHI"<vishalgandhi.cpcb@nic.in>, "Alpana Narula"
<alpananarula.cpcb@gov.in>, "SHAILENDRA BANSAL"<shailendra.cpcb@gov.in>
Date: Tue, 07 Jul 2026 12:15:02 +0530
Subject: Minutes of the Meeting held regarding Hon'ble NGT order dated 10.06.2026 in Suo
Moto matter O.A. No. 214 of 2024 (WZ) earlier O.A. No. 1231 of 2024 (PB) in re; News
item titled “Dead fish found floating in Mula River raises alarm” appearing in the Hindustan
Times dated 23.09.2024 Vs. Pune Municipal Corporation Through Its Commissioner & Ors
============ Forwarded message ============

Sir,
 
I am directed to communicate Minutes of the Meeting held on 6th July, 2026 at 04:00
PM with Maharashtra Pollution Control Board and Regional Directorate –Pune,
CPCB through Video Conference for ensuring compliance to afore-mentioned subject
matter, for your kind information and necessary action please.
 
 
महोदय,
मुझे यह निर्देशित किया गया है कि उपर्युक्त विषय के  संबंध में दिनांक 6th July, 2026 को
अपराह्न 04:00 बजे महाराष्ट्र प्रदूषण नियंत्रण बोर्ड तथा क्षेत्रीय निदेशालय, पुणे, के न्द्रीय
प्रदूषण नियंत्रण बोर्ड के  साथ वीडियो कॉन्फ्रें स के  माध्यम से आयोजित की बैठक सूचना आपकी
जानकारी एवं आवश्यक कार्यवाही हेतु प्रेषित की जाए।

सादर,
Deepa Kumari/दीपा कु मारी
Senior Scientific Assistant /वरिष्ठ वैज्ञानिक सहायक
WQM-I Division/डब्ल्यूक्यूएम-I प्रभाग,
CPCB/के न्द्रीय प्रदूषण नियंत्रण बोर्ड   

1 Attachment(s)

Final MoM.pdf
318.5 KB
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Central Pollution Control Board 
(Ministry of Environment, Forest & Climate Change, Govt. of India) 

Parivesh Bhawan, East Arjun Nagar, 

Delhi – 110032 

******* 
Minutes of the Meeting held regarding Hon'ble NGT order dated 10.06.2026 in Suo Moto 

matter O.A. No. 214 of 2024 (WZ) earlier O.A. No. 1231 of 2024 (PB) in re; News item titled 

“Dead fish found floating in Mula River raises alarm” appearing in the Hindustan Times 

dated 23.09.2024 Vs. Pune Municipal Corporation Through Its Commissioner & Ors. 

A meeting was convened on 06th  July 2026 at 04:00 PM through Video Conference with the 

officials of the Maharashtra Pollution Control Board (MPCB) and Regional Directorate–Pune, 

CPCB to review the current status of implementation of the Action Plan for 

prevention/abatement of pollution in River Mula, for ensuring compliance with the directions 

of the Hon'ble National Green Tribunal (NGT) vide order dated 10.06.2026 in Suo Motu O.A. 

No. 214 of 2024 (WZ) (earlier O.A. No. 1231 of 2024 (PB)), In Re: News Item titled "Dead 

fish found floating in Mula River raises alarm" published in the Hindustan Times dated 

23.09.2024 Vs. Pune Municipal Corporation through its Commissioner & Ors.     

The list of participants is attached as Annexure-I.   

At the outset, Sh. Vishal Gandhi, DH, WQM-I, CPCB, welcomed the participants and briefed 

them on the background of the matter, including the directions issued by the Hon'ble NGT to 

CPCB and MPCB. He also presented the status of the Polluted River Stretch identified on River 

Mula along with the water quality data for the years 2024 and 2025. Thereafter, he sought the 

present status of implementation of the Action Plan for prevention/abatement of pollution in 

River Mula from the officials of MPCB.    

Following detailed discussions and deliberations, it was decided that MPCB shall submit, at 

the earliest, a comparative status of implementation of the Action Plan for 

prevention/abatement of pollution in River Mula for the years 2019 and 2026, for submission 

before the Hon'ble NGT.       

Meeting ended with vote of thanks.                

  
--00--    
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Annexure I 

List of Participants   

  

 

 

1. Sh. Salunkhe, Joint Director-Water MPCB Mumbai 

2. Sh. Kukade, Regional Officer MPCB Pune,  

3. Sh. Awatade, SRO-2 MPCB Pune,  

4. Sh. Jadhav, SRO SRO Pimpari-Chanchwad  

5. Sh. Langote, SRO-1, MPCB Pune 

6. Sh. Prateek Bharne,,Regional Director, RD-Pune, CPCB 

7. Sh.Vishal Gandhi,  DH-WQM-I, WQM-I, CPCB 

8. Smt. Alpana Narula, Sc-C, WQM-I,CPCB 

9. Ms. Deepa Kumari, SSA,WQM-I, CPCB   
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